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the University Grants Commission to
the different universities of Andhra
Pradesh during 1962-63?

The Minister of Education
M. C. Chagla):

(Shri

Name of University Amount Rc;f grant

1. Andhra . .
3. Osmania . .

. 30,10,618-28
. 15,39,448°83

3. Sri Venkateswara . 20,29,993°97
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Fertilizers

1860, Shri P. C. Borooah;
*\ Shri Eswara Reddy:

Will the Minister of Petroleum and
Chemicalg be pleased to state:

(a) the maip proposalg made by
the working group for the develop-
ment of Fertilizers in the fourth Plan
and the target fixed by the group for
the public and private sectors; and

(b) the decisiong taken and the
schemes drawn out in the light of

those proposals?

The Minister of Petroleum and
Chemicals (Shri Humayun Kabir):
(a) and (b) The Planning Group on
Fertilizer Industry, set up to formulate
proposals for creation of additional
capacity for the production of fertili-
zers during the Fourth Plan period,
has not yet finalised its proposals.
The Group adopted tentative targets
of a capacity of 2 million tons of
nitrogen and I million tons of P. 0,
for the end of the Fourth Plan period.
The corresponding production targets
by the end of the Fourth Plan period
would be 1-75 million tons of nitrogen
and 0:8 million tons of P, O

Traffic Drive in Delhi -

( Shri Yashpal Singh:
1861. { Shri D. D. Puri:
LShrl D. C. Sharma:

Will the Minister of Home Affairs
be pleased to state:

“(a) the number of persons
challaned and the total amount of
money collecteq as fines by the Delhi
Administration since the launching of
the recent special traffic drive in the
Capital;

(b) whether Government propose
to continue the present regulatory
measure; and

(c) if so, for how long?





